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407/2 |04.01.20 S?Eg%o B.TRIPAT ;gURT Order Dtd. ;z_
022 |22 - HY = 2022-01-03 loe
)
(Se
408/2 (04.01.20 ?gég;/2 N. K. ;gURT Order Dtd. at
022 |22 o1 ROUT 1 2022-01-03 No-

106




— (Se
WP (C)- |[G. COURT at
é3 322/2 23'01'20 34884/2 |JAYASING [C.O. [NO. ggg;fo?fgé No-
021 H 17 106
)
[ (Se
13 1410/2 |04.01.20 [SREME” 15 trIPAT COURT at
Pl ISl b 2330/20 | o c.o. [NO. No-
21 17 106
)
(Se
13 |411/2 [04.01.20 giggf;o B.TRIPAT | |-0"% lorder Dtd. o
7 |022 |22 > v 0 2022-01-03 o
)
(Se
CRLMP- COURT at
é3 é;;/z 23’01’20 2327/20 |A.PARIDA [C.O. |NO. ggg;fo?fgé No-
21 17 106
)
(Se
13 [413/2 |04.01.20 [SRLME” COURT |order Dtd. at
s loan < oo 2331/20 [B.BARIK |C.O. NO.  |jo o7 ~702 No-
21 17 106
)
(Se
14 414/2 |04.01.20 752050 m.w.moma | [OPRT lorder ptd. o
0 |022 |22 ° NTY L 2022-01-03 Lo
)
(Se
14 |415/2 [04.01.20 g?ggf;o w.n.mora | o [ SO%%T lorder prd. o
1 |o22 |22 > NTY = 2022-01-03 Lo
)
(Se
14 |416/2 (04.01.20 22225;0 S.P.SAHO |, ;gURT Order Dtd. ;z_
2 J022 |22 > 0 0 2022-01-03 o
)
(Se
14 417/2 |04.01.20 |75 s momant | [OURT lorder pra. e
3 (022 |22 > v 0 2022-01-03 Loe
)
(Se
14 |418/2 |04.01.20 |75 s momant | [-OURT lorder ptd. o
4 |022 |22 > y L 2022-01-03 Lo
)
114 [419/2 [04.01.20 [cRLMP- [P.BARIK [C.O. [COURT |order Dtd. (se




i

022 |22 2319/20 NO. 2022-01-03 at
21 17 No-
106
)
CcMP- COURT wriT | (€
420/2 |04.01.20 |-, [ASHUTOSH o Order Dtd. NN Ct
022 |22 MOHANTY : 2022-01-03 No-
1 22 H-5
32)
(Se
421/2 [04.01.20 225/202 S sAHOO ;gURT Order Dtd. at
022 |22 : : 2022-01-03 No-
1 22
32)
(Se
422/2 104.01.20 |CMP- BIKRAM ;gURT Order Dtd. at
022 |22 88/2021 BEHERA : 2022-01-03 No-
24
32)
(Se
423/2 (04.01.20 2528;/2 s PALL ;gURT Order Dtd. at
022 |22 e : 2022-01-03 No-
021 22
32)
WP (C) - COURT (se
424/2(04.01.20 2/ 0" [P.K.MISH o Order Dtd. at
022 |22 RA : 2022-01-03 No-
021 22
32)
WP (C) - COURT (se
425/2 (04.01.20 |3/ 0" |B.MOHAPA oo Order Dtd. at
022 |22 TRA : 2022-01-03 No-
021 22
32)
_ (Se
426/2 104.01.20 2“27((6:)6/2 P.K.JENA I(\:ISURT Order Dtd. at
022 |22 R : 2022-01-03 No-
021 22
32)
WP (C) - COURT (se
427/2 |04.01.20 3. 1" |P.SADANG o Order Dtd. at
022 |22 I : 2022-01-03 No-
021 22
32)
(Se
WP (C) - COURT
428/2 104.01.20 Order Dtd. at
S 37253/2 |B.PARIDA NO. 095-01-03 .
021 22
32)
WP (C) - COURT (Se
429/2 104.01.20 37142/2 N.MAHARA NO Order Dtd. at
022 |22 NA : 2022-01-03 No-
021 22
32)
(Se
430/2 |04.01.20 25{32/2 o BARIK ;gURT Order Dtd. at
022 |22 : : 2022-01-03 No-
021 22
32)
431/2 |04.01.20 ?Ségi;z A.K.BISW ;gURT Order Dtd. ;ie
022 |22 001 AL s 2022-01-03 e




[ 32)
WP (C) - COURT writ | (5
15 (432/2 [04.01.20 Order Dtd. at
s loss s 37703/2 |M.K.RATH NO. 09501204 BRANC |7~
021 22 H-2
34)
[ _ (Se
15 433/2 [04.01.20 ?5;2;/2 I ;gURT Order Dtd. at
9 lo22 22 R : 2022-01-03 No-
021 22
34)
B _ (Se
16 (43472 04.01.20 §5é§§/2 M.K.MOHA ;gURT at
0 |0o22 |22 NTY : No-
021 22
34)
N WP (C) - COURT (e
16 435/2 (04.01.20 |35 7. |M.K.MOHA o Order Dtd. at
1 lo22 |22 NTY : 2022-01-03 No-
021 22
34)
N _ (Se
16 1436/2 [04.01.20 gségé/z & BHOT ;gURT Order Dtd. at
2 lo22 |22 e : 2022-01-03 No-
021 22
34)
- WP (C) - COURT (Se
16 437/2 (04.01.20 |05~ )"  |S.S. PATT o Order Dtd. at
3 lo22 |22 ANATK : 2022-01-03 No-
021 22
34)
N WP (C) - COURT (se
16 438/2 (04.01.20 |0 500" [R.N.BEHE o Order Dtd. at
4 lo22 |22 RA : 2022-01-03 No-
021 22
34)
N WP (C) - COURT writT | (5
16 1439/2 |04.01.20 38950/2 K.C.PAND NO Order Dtd. BRANC at
5 |o22 |22 A : 9999-12-31 No-
021 22 H-6
16)
N WP (C) - COURT (se
16 440/2 (04.01.20 30007 |S. 3. MOHA o Order Dtd. at
6 l022 |22 NTY : 2022-01-03 No-
021 22
16)
N WP (C) - COURT (se
16 /441/2 104.01.20 38277/2 S.R.PATT NO Order Dtd. at
7 lo22 |22 NATK : 2022-01-03 No-
021 22
16)
- WP (C) - COURT (se
16 442/2 (04.01.20 |350)"  [P.K.LENK o Order Dtd. at
8 |022 |22 A : 2022-01-03 No-
021 22
16)
N cMP- COURT writT | (5
16 1443/2 |04.01.20 627/202 |R.R.DAS NO Order Dtd. BRANC at
9 lo22 |22 R : 2022-01-03 No-
1 22 H-5
32)
17 [444/2 [04.01.20[crRLA-  [B.S.SWAT COURT |Order Dtd. (se
0 lo22 |22 764/202 [N NO. 9 [2022-01-03 at




1 OLD No-

32)

N BLAPL- (se

17 |445/2 104.01.20 2725/20 SURENDRA |GENE Order Dtd. at

1 022 |22 DAS RAL 2021-12-23 No-
20

32)

B CRLMA- (Se

17 [446/2 |04.01.20 |72"5 A, P ¢ . |COURT (Order Dtd. at

2 1022 |22 . SAHOO Y lNo. 1 |2021-12-21 No-

32)

[ (Se

17 |447/2 104.01.20 gsi¥202 R. K. c.0 COURT |Order Dtd. at

3 1022 |22 . SAHOO Y No. 1 |2021-12-21 No-

32)

[ _ (Se

17 1448/2 [04.01.20 ggég;/z s. c o, |coURT Jorder Dtd. gii;c at

4 022 |22 MOHARANA |~°°° |NO. 1 |2022-01-03 No-

021 H-6

24)

N WP (C) - (Se

17[449/2 04.01.20 [ 520" [P. K. ¢ . |COURT (Order Dtd. at

5 022 |22 MISHRA ‘¥ lNo. 1 |2022-01-03 No-
021

24)

WP (C) - (Se

17450/2 |04.01.20 3.5 227 P. K. .o, [COURT |Order Dtd. at

6 1022 |22 MISHRA Y NO. 1 [2022-01-03 No-
021

24)

n WP (C)- |ANADI (Se

17 [451/2 104.01.20 300" o ban .o, |COURT |order Dtd. at

7 1022 |22 091 NAvAK NO. 1 |2022-01-03 No-

24)

N WP (C) - (Se

17 452/2 |04.01.20 |3, 02" [RANJIT | |COURT |Order Dtd. at

8 022 |22 MOHANTY ¥ lNo. 1 |2022-01-03 No-
021

24)

N WP (C) - (Se

17453/2 |04.01.20 [3-o- " [BHARAT |, |COURT |Order Dtd. at

9 022 |22 BEHERA Y lNo. 1 |2022-01-03 No-
021

24)

N WP (C) - (Se

18 [454/2 04.01.20 [, >°  [LOKANATH |, |COURT Order Dtd. at

0 022 |22 DASH ‘¥ lNo. 1 |2022-01-03 No-
021

24)

N ABLAPL- (Se

18 |455/2 104.01.20 13114/2 P. K. c.0 COURT |Order Dtd. at

1 022 |22 SWATIN Y No. 1 |2021-11-06 No-
021

24)

[ ABLApL |CHEERA (se

18 [456/2 |04.01.20 [,/ /')0 " RANJAN |, |COURT Order Dtd. at

2 lo22 |22 SATAPATH |~°°° INO. 1 [2021-11-26 No-
021

Y 24)

118 [457/2 [04.01.20 ABLAPL- [SRINIBAS [C.O. [COURT |Order Dtd. [(Se




022 22 15385/2 |MOHANTY NO. 1 |2021-12-22 at
021 No-
24)
ABLAPL- (se
458/2 104.01.20 15386/2 SRINIBAS c.0 COURT |Order Dtd. at
022 22 MOHANTY Y NO. 1 |2021-12-22 No-
021
24)
ABLAPL- (se
459/2 (04.01.20 15387/2 SRINIBAS |, . |COURT Order Dtd. at
022 22 MOHANTY U7 INO. 1 |2021-12-22 No-
021
24)
_ (Se
460/2 104.01.20 S?gg?zo NIRANJAN c.0 DR Order Dtd. at
022 22 ROUT TTT(T) 2022-01-03 No-
19
24)
(Se
CRLMC-
461/2 104.01.20 DR Order Dtd. at
022 55 1055/20 |P. BARIK |C.O. () 2022-01-03 No-
19
24)
0Jc- BHAGYADH WRIT (Se
462/2 (04.01.20 GENE . at
022 29 4897/20 |AR RAL Misc.case BRANC No—
00 BEHERA H-6 ©
25)
_ (Se
463/2 04.01.20 52 {5)° . R, lemNE PPN at
022 22 021 SAHOO RAL 30pPetition, No-
25)
ABLAPL- (Se
464/2 (04.01.20 154392 K.MOHANT |GENE Order Dtd. at
022 22 Y RAL 2021-12-08 No-
019
25)
(Se
WP (C) -
465/2 104.01.20 GENE Order Dtd. at
022 22 11523/2 |S.BISWAL RAL 2021-09-21 No-
005
25)
(Se
WP (C) -
466/2 104.01.20 GENE Order Dtd. at
022 22 36101/2|fS.BISWAL RAL 2021-11-23 No-
021
25)
WP (C) - (Se
467/2 104.01.20 14010/2 DILLIP GENE Order Dtd. at
022 22 SAMAL RAL 2021-12-14 No-
011
25)
WP (C) - (Se
468/2 104.01.20 14010/2 DILLIP GENE Order Dtd. at
022 22 SAMAL RAL 2021-12-14 No-
011
25)
WP (C) - wrir | ‘5€
469/2 104.01.20 2060/20 LINGARAJ |GENE Order Dtd. BRANC at
022 22 09 DASH RAL 2016-01-27 Ho7 No-

44)




(Se
WP (C) - WRIT
470/2 104.01.20 GENE Order Dtd. at
022 |22 9213/20 |S.DASH Ipap, 2019-07-02 BRANC yo-
19 H-5
47)
WP (C) - (Se
471/2 104.01.20 30771/2 A .MOHANT |GENE Order Dtd. at
022 |22 Y RAL 2021-09-30 No-
021
47)
WP (C) - Order Dtd. (Se
472/2 104.01.20 208572 A.K.MISH |GENE 2021-07- at
022 22 RA RAL 26Petition,An No-
021
nexure, 47)
(Se
473/2 |04.01.20 ?Eégizo T.K. GENE Order Dtd. gii;c at
022 |22 SATPATHY |[RAL 2019-02-14 No-
08 H-7
48)
WP (C) - wrIT | (5€
474/2(04.01.20 1) 07" [L.D.SAHO |GENE Order Dtd. N 4
022 |22 0-2A RAL 2016-01-20 No-
010 H-8
41)
WP (C) - writT | (5
475/2 04.01.20 1/ 07" L.D.SAHO |GENE Order Dtd. NN Y
022 |22 0-A RAL 2016-01-20 No-
010 H-8
41)
(Se
476/2 [04.01.20 22?5320 B.B.MALL |GENE Order Dtd. at
022 |22 ICK RAT 2021-12-13 No-
20
41)
_ (Se
477/2 |04.01.20 §§6/199 p. C. o ;gURT at
022 |22 MOHANTY |~°°° : No-
0 17
41)
(Se
478/2 [04.01.20 S?Z?Szo M.R.BARI |GENE Order Dtd. at
022 |22 K RAL 2021-12-15 No-
21
41)
(Se
SA- COURT
479/2104.01.20 15199 |y, JENA |C.O. NO. at
022 |22 o 0 No-
41)
CONTC (C (Se
480/2 104.01.20 |PC) - P. GENE Order Dtd. at
022 |22 333/200 [MOHANTY |RAL 2021-11-06 No-
7 41)
(Se
BLAPT— COURT
481/2104.01.20 /55,550 |p X ROUT |C.0. [NO. 9 at
022 |22 -t oLb No-
41)
CRLREV- M/S.GOPA Order Dtd. CRIMI |(Se
322/2 23'01'20 505/201 |L. EigE 2016-07- NAL  |at
6 KRISHNA 04Misc.case, REVIS |No-




[ \BEHERA ION  |4)
[ (Se
20 483/2 04.01.20 gﬁgazo P. R. -6 ;gURT at
9 1022 |22 SWAIN e : No-
20 25
4)
___ . SECON |(se
21 1484/2 (04.01.20 GENE PetitionMisc. D at
0 (022 22 130/199 |B.BEHERA RAL case, APPEA |No-
0
L 2)
[ (Se
21 1485/2 (04.01.20 f?g;géz P.K.MISH |GENE Order Dtd. at
1 1022 |22 0 RA RAL 2021-08-18 No-
2)
B WP (C)- |NIMAIN COURT (e
21 1486/2 |04.01.20 Order Dtd. at
Pl POl b 38932/2 |CHARAN  (C.O. NO. 3 | ,o.57 ~70% Noe
021 NAYAK OLD 2)
B WP (C)- |NIMAIN COURT (se
21 (487/2 (04.01.20 Order Dtd. at
3 loss  |os 38931/2 [CHARAN  [C.0. [NO. 3 |7 07 2 % No-
021 NAYAK OLD )
N BLAPL- (Se
21 |488/2 04.01.20 |, 207 |SAMIR ¢ o, |COURT (Order Dtd. at
4 lo22 |22 oo BARTK ¥ INO. 6 [2022-01-03 No-
2)
T (Se
RSA- COURT
211489/2 (04.01.20 Order Dtd. at
c looz oo 113/201 |H. JENA |C.O. [NO. 5027-01-0 Noo
2 25
2)
[ (Se
WP (C) - COURT
21 |490/2 104.01.20 Order Dtd. at
< lozs  12s 41228/2 |[s.C. DAS |C.O. NO. 3 | 00" ~"02 No-
021 OLD
2)
T (Se
211491/2 (04.01.20 53?/201 A. ¢ o ;gURT Order Dtd. at
7 lo22 22 MOHANTY e : 2022-01-03 No-
7 22
2)
[ WPC (OAC (se
21 1492/2 |04.01.20|) - M.R.ROUT o ;gURg Order Dtd. at
8 022 |22 1607/20 RAY - - 2022-01-03 No-
OLD
07 2)
[ (Se
21 (493/2 04.01.20 222/201 s. - o ;gURT Order Dtd. at
9 1022 |22 MOHARANA |~ 7" : 2022-01-03 No-
7 22
2)
R RSA- COURT (Se
22 1494/2 |04.01.20 208/201 TRILOCHA c.0. INo Order Dtd. at
0 1022 |22 N BAG - : 2022-01-03 No-
7 22
2)
22 [495/2 [04.01.20 [wpc (0AC M.R. o. |cOURT |order Dtd. (se
1 1022 |22 ) - ROUTRAY Y INO. 3 |2022-01-03 at




[ 1606/20 OLD No-
07 2)
N RSA- COURT (Se
22 1496/2 104.01.20 154/201 P. C. c NO Order Dtd. at
2 lo22 22 MOHANTY |~° : 2022-01-03 No-
0 25
2)
[ (Se
RSA- COURT
22 1497/2 [04.01.20 Order Dtd. at
3 022 |22 154/201 D. NAYAK |C.O. NO. 2022-01-03 No-
0 25
2)
___ WPC (OAC (se
22 498/2 |04.01.20 ) - M.R. - ;gURg Order Dtd. at
4 022 |22 1697/20 ROUTRAY |~ . 2022-01-03 No-
OLD
07 2)
N _ (Se
22 499/2 (04.01.20 ggég;/z P. K. . ;gURT Order Dtd. at
5 1022 |22 MISHRA : : 2022-01-03 No-
021 22
2)
N WP (C) - COURT wrrT | \5©
22 500/2 [04.01.20 7o | e o na. Order Dtd. arane 2t
6 1022 |22 2022-01-03 No-
021 24 H-8
39)
[ WPC (OAC (se
22 1501/2 [04.01.20 ) - M.R.ROUT ;gURg Order Dtd. at
7 lo22 |22 1696/20 RAY orp | |2007-03-08 No-
07 39)
N _ (Se
22 1502/2 104.01.20 ggégé/z D. K. . ESURT Order Dtd. at
8 022 |22 SAHU : : 2022-01-03 No-
021 24
39)
[ WPC (OAC (se
22 503/2 104.01.20|) - M.R. - ggURg Order Dtd. at
9 022 |22 1696/20 [ROUTRAY |=° : 2022-01-03 No-
OLD
07 39)
N _ (Se
231504/2 104.01.20 211737(52/2 B.DASH c EISURT Order Dtd. at
0 022 |22 : : : 2022-01-03 No-
021 24
39)
N _ (Se
23 /505/2 104.01.20 ?iégi/2 s pasH I ;gURT Order Dtd. at
1 o022 |22 : : : 2022-01-03 No-
021 24
39)
[ WPC (OAC (Se
231506/2 (04.01.20) - M.R. ;gURg Order Dtd. at
2 lo22 22 1700/20 ROUTRAY : 2022-01-03 No-
OLD
07 39)
N _ (Se
231507/2 (04.01.20 ggéig/2 A. - ;gURT Order Dtd. at
3 022 |22 MOHANTY |[=° : 2022-01-03 No-
021 24
39)
23 [508/2 [04.01.20 [wpC (OAC M. R.  [C.O. [COURT |order Dtd. [(Se




022 |22 ) - ROUTRAY NO. 3 |2022-01-03 at

3044/20 OLD No-

07 39)

WEC (OAC (Se

509/2 |04.01.20 ) - M.R. ro XY lorder Dtd. at

022 |22 1795/20 |ROUTRAY -~ 9 12022-01-03 No-

OLD

07 39)

WPC (OAC (Se

510/2 [04.01.20]) - M. R. FURY loxder Dtd. at

022 |22 2998/20 |ROUTRAY -~ 3 12022-01-03 No-

OLD

07 39)

WP (C) - ASHOK COURT WRIT (Se

22/2 23'01'20 41245/2 [KUMAR NO. 3 Sgggfo?fgé BRANC ;z_

021 SARANGI OLD H-6 16)

WPC (OAC (Se

512/2 (04.01.20 ) - M.R.ROUT ;gURg Order Dtd. at

022 |22 1940/20 RAY oo 3 12022-01-03 No-

07 16)

(Se

513/2 04.01.20 522/202 R. P. ;gURT Order Dtd. at

022 |22 BHAGAT © 12022-01-03 No-
1 23

16)

WPC (OAC (Se

514/2 (04.01.20 ) - M.R.ROUT ;gURg Order Dtd. at

022 |22 1602/20 RAY a0 3 12022-01-03 No-

07 16)

FAO- COURT (Se

515/2 04.01.20 150 MOTTLAL o Order Dtd. at

022 |22 MISHRA © 12022-01-03 No-
1 23

16)

MACA- |G COURT (se

516/2 04.01.20 [ 1200 1% e o Order Dtd. at

022 |22 © 12022-01-03 No-
1 H 22

16)

WPC (OAC (Se

517/2 [04.01.20 ) - M.R.ROUT ESURg Order Dtd. at

022 |22 1603/20 RAY oon > 2022-01-03 No-

07 16)

(Se

518/2 [04.01.20 ??Eézoz s. K. ;gURT Order Dtd. at

022 |22 SAHOO © 12022-01-03 No-
1 22

16)

WPC (OAC (Se

519/2 104.01.20) - M.R.ROUT ;gURg Order Dtd. at

022 |22 1601/20 RAY oo [2022-01-03 No-

07 16)

(Se

520/2 [04.01.20 f§§§201 s. B. DR Order Dtd. at

022 |22 : DAS (J) 2022-01-03 No-

16)




WPC (OAC (se
521/2 104.01.20 ) - M.R. ;gURg Order Dtd. at
022 |22 1608/20 ROUTRAY - 2022-01-03 No-
OLD
07 16)
(Se
522/2 (04.01.20 g§§é201 S. B. DR Order Dtd. at
022 |22 DAS (J) 2022-01-03 No-
9
16)
BLAPL- COURT (Se
523/2 104.01.20 7667/20 R. R. N Order Dtd. at
022 |22 NAYAK : 2022-01-03 No-
21 25
16)
WPC (OAC (se
524/2 104.01.20)) - P.K.JENA ;gURg Order Dtd. at
022 |22 1009/20 " °° oLn 2022-01-03 No-
07 16)
BLAPL- COURT (se
525/2 (04.01.20 |/ |RAKESH o Order Dtd. at
022 |22 SAHU : 2022-01-03 No-
21 25
16)
WP (C)- |JYOTI COURT (Se
526/2 104.01.20 Order Dtd. at
o log 36927/2 |PRAKASH T oo
021 KAR OLD
16)
WPC (OAC (se
527/2 (04.01.20) - R.K.PATA ;gURg Order Dtd. at
022 |22 1567/20 [NAYAK . 2022-01-03 No-
OLD
07 16)
WP (C) - COURT (se
528/2 104.01.20 36294/2 NANTU NO Order Dtd. at
022 |22 DAS : 2022-01-03 No-
021 22
16)
WPC (OAC (se
529/2 104.01.20 ) - P.K.MALL ;gURg Order Dtd. at
022 |22 1567/20 |ICK onm 2022-01-03 No-
07 16)
(Se
WP (C) - COURT
530/2 |04.01.20 Order Dtd. at
o l2a 33914/2 |SAK DORA NO. 20990103 -
021 22
16)
(Se
531/2 04.01.20 252(3)3/2 R ;gURT Order Dtd. at
022 |22 : : 2022-01-03 No-
021 22
16)
(Se
532/2 (04.01.20 25552/2 K SAHOO ;gURT Order Dtd. at
022 |22 : : 2022-01-03 No-
021 22
16)
533/2 04.01.20 ?gég;;z BIKRAM ;gURg Order Dtd. ;ie
022 |22 001 SAMAT oLb 2022-01-03 oo




[ 16)
WP (C) - |BHUBANAN COURT (Se
26 1534/2 (04.01.20 Order Dtd. at
0 lo22 |22 37942/2 |ANDA NO. 15 022-01-03 No-
021 LENKA 22
16)
N WP (C) - COURT (se
26 |535/2 (04.01.20 378522 G.S.MUDU NO Order Dtd. at
1 022 |22 LT : 2022-01-03 No-
021 22
16)
[ (Se
WP (C) - COURT
26 /536/2 104.01.20 Order Dtd. at
5 52s los 38865/2 |D.BISWAL i o
021 OLD
16)
N WP (C)- |RABINDRA COURT (Se
26 537/2 |04.01.20 Order Dtd. at
sl Foddial s 37971/2 |[KUMAR NO. 20990103 o
021 PATNATK 22 ©
16)
N CMP- COURT (se
26538/2 04.01.20 | o",  [PITABAS o Order Dtd. at
4 022 |22 NAYAK : 2022-01-03 No-
1 22
16)
- BLAPL- |AMLAN COURT (Se
26 1539/2 |04.01.20 Order Dtd. at
al Fosatutl s 11011/2 |SHAKTI NO. 2099-01-03 oo
021 PAUT, 11
16)
- _ (Se
26 540/2 (04.01.20 ggg/zoz J. ;gURT Order Dtd. at
6 (022 |22 PRADHAN : 2022-01-03 No-
1 22
16)
[ _ (Se
26 |541/2 104.01.20 (7:1\94];/202 M. R. I(\:ISURT Order Dtd. at
7 lo22 |22 SAHOO : 2022-01-03 No-
1 22
16)
N BLAPL- COURT (se
26 542/2 04.01.20 [g'oo""  R.K.MALL o Order Dtd. at
8 022 |22 ICK : 2022-01-03 No-
21 11
16)
- WP (C)- |CHITTA COURT (Se
26 (543/2 104.01.20 Order Dtd. at
5 |52n  loo 41078/2 [RANJAN NO. 20990103 o
021 LENKA 22 ©
16)
N WP (C)- |CHITTA COURT (se
27 |544/2 |04.01.20 Order Dtd. at
A Fou s 41074/2 [RANJAN NO. 0990103 e
021 LENKA 22
16)
N BLAPL- COURT (Se
27 |545/2 (04.01.20 9113/20 P.K.MOHA NO Order Dtd. at
1 022 |22 NTY : 2022-01-03 No-
21 11
16)
27 [546/2 [04.01.20wP(C)- [BHUBANES COURT |Order Dtd. (se
2 1022 |22 38552/2 |WAR DASH NO. 2022-01-03 at




T 021 22 No-
16)
N BLAPL- (Se
27 |547/2 (04.01.20 8743/20 NANTU c COURT |Order Dtd. at
3 1022 |22 DAS ¥ INO. 6 [2022-01-03 No-
21
16)
[ (Se
27 1548/2 (04.01.20 ggég;/z A. K . ;gURT Order Dtd. at
4 022 |22 RAY : : 2022-01-03 No-
021 22
16)
[ (Se
27 1549/2 (04.01.20 ggég;/z PRANAMIT c ;gURT Order Dtd. at
5 1022 |22 A BASTIA |~ : 2022-01-03 No-
021 22
16)
N BLAPL- COURT (se
27 1550/2 |04.01.20 8884/20 M.K.SWAI c NO Order Dtd. at
6 1022 |22 N : : 2022-01-03 No-
21 12
16)
B WP (C) - COURT (se
27551/2 |04.01.20 |37 550, [AISWARYA |, o Order Dtd. at
7 022 |22 DASH : : 2022-01-03 No-
021 22
16)
B WP (C) - COURT (se
27 1552/2 104.01.20 407282 JAYADEBA c NO Order Dtd. at
8 022 |22 BEHERA : : 2022-01-03 No-
021 22
16)
N BLAPL- COURT (se
27553/2 |04.01.20 | g~ |SUBAS . o Order Dtd. at
9 022 |22 SAMAL : : 2022-01-03 No-
21 11
16)
N WP (C) - COURT (se
28 [554/2 04.01.20 |, (o~ |JAYADEBA |, o Order Dtd. at
0 022 |22 BEHERA : : 2022-01-03 No-
021 22
16)
N BLAPL- COURT (se
28 |555/2 |04.01.20 9067/20 A.K.BEHE c NO Order Dtd. at
1 022 |22 RA : : 2022-01-03 No-
21 11
16)
[ (Se
WP (C) - COURT
28 556/2 (04.01.20 Order Dtd. at
5 o2z o2 40404/2 |s. SAMAL |C. NO. 2022-01-03 No-
021 22
16)
N WP (C) - COURT (Se
28 |557/2 (04.01.20 36464 /2 NIRANJAN c NO Order Dtd. at
3 1022 |22 MALLICK |~ : 2022-01-03 No-
021 22
16)
N BLAPT,~ COURT (Se
28 558/2 104.01.20 | o070 1 o oas | o Order Dtd. at
4 022 |22 R : : 2022-01-03 No-
21 11
16)
128 [559/2 [04.01.20 [BLAPL- |A.K.JATI [C.O. [COURT |Order Dtd. [(Se




022 |22 9077/20 NO.  |2022-01-03 at
21 11 No-
16)
_ (Se
560/2 |04.01.20 33??320 k. 1aTI lc.o ;gURT Order Dtd. at
022 |22 K. 0. NO- o022-01-03 No-
21 11
16)
_ (Se
561/2 04.01.20 giégazo s samoo oo ;gURT Order Dtd. at
022 |22 : 0 MO 5022-01-03 No-
21 11
16)
BLAPL- COURT (se
562/2 104.01.20 9056/20 M.R.ROUT c.o. ko Order Dtd. at
022 |22 RAY (0 N0 15 022-01-03 No-
21 11
16)
BLAPL- COURT (se
563/2 04.01.20 9109/20 H.K.PATR c.o. ko Order Dtd. at
022 |22 A -0 INO- 15 022-01-03 No-
21 11
16)
_ (Se
564/2 (04.01.20 ?525320 S.MOHANT |GENE Order Dtd. at
022 |22 y RAL 2021-12-23 No-
20
16)
MISC. |(se
FAO- PRASANTA COURT
322/2 23'01'20 284/202 [KUMAR  [c.0. |NO. RERRR BT
1 MAHALT 23 SEC. 1)
MISC. |(se
566/2 (04.01.20 222/202 RAJAT o ;gURT Order Dtd. APPEA lat
022 |22 5 DAS 00 0% |2022-01-03 L No-
SEC. |5)
SECON | (se
567/2 (04.01.20 522/201 S.MOHARA |, ;gURT Order Dtd. D at
022 |22 NA -0 N0 5 022-01-03 APPEA |No-
9 24
L 6)
_ (Se
568/2 |04.01.20 ???5320 e &, pas lc.o ;gURT Order Dtd. at
022 |22 -R. 0 NO- h022-01-03 No-
20 23
6)
~ |m/s.nETA (Se
569/2 (04.01.20 2???201 JI co. log Order Dtd. at
022 |22 ; saByasac ©-O- 2022-01-03 No-
HI GHOSE o)
MISC. |(Se
570/2 104.01.20 FAO PRASANTA COURT Order Dtd. APPEA |at
283/202 [KUMAR c.o0. [NO.
022 |22 . \nrinrT = 2022-01-03 L No-
SEC. 1)
(Se
MACA- COURT
571/2 [04.01.20 Order Dtd. at
022 |22 57369/201 K.MANDAL |C.O. 212 2022-01-03 No-

1




MACA-

COURT

(Se

572/2 104.01.20 BIKRAM Order Dtd. at
022 |22 769/201 lppppra (C-0 MO 15022-01-03 No-
8 22
1)
(Se
573/2 04.01.20 ?22?532 s R. DAS lc.o. |COURT |order Dtd. at
022 |22 R Y Iyo. 1 |2021-12-23 No-
021
1)
CRIMI |(Se
574/2 104.01.20 ﬁg?g?z S. K. GENE Order Dtd. NAL at
022 |22 BARIK RAL 2019-02-04 MISC- |No-
018
3 3)
(Se
575/2 [04.01.20 ii?gfzo s. K. GENE Order Dtd. at
022 |22 o1 BARIK RAL 2021-12-23 No-
3)
576/2 (04.01.20 27 GENE Order Dtd ;ie
022 |22 279/199 C K RAY  onr 1998-04-29 No-
3)
BLAPL- |MANAS COURT (Se
577/2 04.01.20 Order Dtd. at
S Fos 10176/2 [RANJAN  |C.O. |NO. 0990104 e
021 SAHOO 11 5
(Se
578/2 [04.01.20 ?gégé/z M. K. - ;gURT Order Dtd. at
022 |22 RATH O : 2022-01-03 No-
016 11
3)
BLAPL- COURT (se
579/2 104.01.20 7682/20 SURENDRA c.o. Ino Order Dtd. at
022 |22 DAS O . 2022-01-03 No-
21 11
3)
BLAPL- COURT (Se
580/2 (04.01.20 | oo~ o [D.K. c o lno Order Dtd. at
022 |22 MALLICK |~ °° : 2022-01-03 No-
21 25
3)
BLAPL- |PRADEEP COURT (se
581/2 104.01.20 Order Dtd. at
o |2 7620/20 [KUMAR c.o. [NO. 095 01-04 e
21 DAS 25
3)
CMP- COURT wrir | ‘5€
582/2 (04.01.20 | % 13, co. o Order Dtd. aranc |2t
022 |22 PRADHAN |~ °° : 2022-01-25 No-
16 24 H-7
10)
(Se
583/2 04.01.20 5250/20 J. o, |COURT |order Dtd. g?i;c at
022 |22 PRADHAN |~ °° [NO. 1 [2021-12-14 No-
17 H-6
25)
584/2 |04.01.20 S?gg?;o SAMIR - ;gURT Order Dtd. ;ie
022 |22 BARIK O : 2022-01-03
21 25 No-




[ 25)
WP (C) - COURT (Se
31(585/2 (04.01.20 |30 " |BIKRAM No. 5 |order Dtd. at
1 lo22 |22 SAMAL : 2022-01-03 No-
021 OLD
25)
N WP (C) - COURT (Se
31 /586/2 |04.01.20 363742 DEBENDRA NO. 2 Order Dtd. at
2 lo22 |22 BEHERA . 2022-01-03 No-
021 OLD
25)
N WP (C) - COURT (Se
31/587/2 |04.01.20 36376/2 DEBENDRA NO. 2 Order Dtd. at
3 lo22 |22 BEHERA : 2022-01-03 No-
021 OLD
25)
N WP (C) - COURT (Se
31 /588/2 |104.01.20 36339/2 DEBENDRA NO. 2 Order Dtd. at
4 lo22 |22 BEHERA . 2022-01-03 No-
021 OLD
25)
N WP (C) - COURT (Se
31 (589/2 [04.01.20 |3 500", |DEBENDRA N, o |order Dtd. at
5 |o22 |22 BEHERA : 2022-01-03 No-
021 OLD
25)
N WP (C) - COURT (Se
31 /590/2 104.01.20 36390/2 DEBENDRA NO. 2 Order Dtd. at
6 l022 22 BEHERA . 2022-01-03 No-
021 OLD
25)
N WP (C) - COURT (Se
31(591/2 |04.01.20 35" |DEBENDRA N, o lorder Dtd. at
7 lo22 |22 BEHERA . 2022-01-03 No-
021 OLD
25)
N WP (C) - COURT writT | (5
21 825/2 23'01'20 41281/2 |S. SAHOO NO. 2 ggngoffgé BRANC ;z_
021 OLD H-6
16)
B _ (Se
31 (593/2 [04.01.20 ?gégi/2 SR, Kam ;gURg Order Dtd. at
9 |022 |22 R . 2022-01-03 No-
021 OLD
16)
[ (Se
WP (C) - WRIT
321594/2 |04.01.20 COURT |Order Dtd. at
0 022 |22 39014/2 M. BARAL NO. 9 |2022-01-24 BRANC 4o
021 H-8
39)
N _ (Se
32 (595/2 (04.01.20 ggég;/z M. R. ;gURg Order Dtd. at
1 lo22 |22 ROUTRAY . 2022-01-03 No-
021 OLD
39)
N _ (Se
32 596/2 [04.01.20 25;52/2 M. R. ;gURg Order Dtd. at
2 lo22 |22 ROUTRAY . 2022-01-03 No-
021 OLD
39)
32 [597/2 [04.01.20[wP(C)- |a. COURT |Order Dtd. (se
3 lo22 |22 30037/2 |[KALASH NO. 3 [2022-01-03 at




021 OLD No-
39)
WRIT
BRANC |(Se
598/2 [04.01.20 " (C)” lp 1, COURT |order Dtd. i at
022 |22 40431/2 |y 1 sHRa NO- 3 12022-01-03 (DIVI Mo~
021 OLD STION 120
BENCH |)
)
(Se
599/2 04.01.20 [S000F0 e, K. FORY lorder Dtd. o
022 |22 IS BEHERA oop D |2021-12-24 o
)
(Se
600/2 |04.01.20 |S08C7 IBALARAM COURT |order Dtd. o
022 |22 SINGH NO. 3 [2022-01-03 °
21 120
)
(Se
601/2 [04.01.20 §f£31;2 S. K. COURT |Order Dtd. ;z_
022 |22 o GHOSH NO. 3 [2022-01-03 s
)
(Se
602/2 04.01.20 ?gég;;Z R. R. COURT |Order Dtd. ;2_
022 |22 oo DAS NO. 3 |2022-01-03 s
)
WRIT
BRANC |(Se
603/2 [04.01.20 fgégi;z TRILOCHA COURT |Order Dtd. fDIVI o
022 |22 i N BAG NO. 3 |2022-01-28 soon 155
BENCH |)
)
WRIT
BRANC |(Se
604/2 [04.01.20 ?gég;;z P.K. COURT |Order Dtd. ?DIVI ;z_
022 |22 ol LENKA NO. 3 |2022-01-03 R
BENCH |)
)
(Se
605/2 |04.01.20 ["E {C)- COURT |order Dtd. at
022 |22 38932/2 |J.R. KAR NO. 3 055 01-03 No-
021 OLD 113
)
WRIT (Se
606/2 [04.01.20 fg{g;;z R. R. COURT |order Dtd. DRANC jat
022 |22 o1 DAS NO. 3 |2022-02-01 o1V |117

SION




BENCH
)
WRIT
BRANC |(Se
WP (C) - H at
gg;/z 23'01'20 40109/2 [K. SAHOO [C.O. ;gURg ggggfo?fgé (DIVI |No-
021 : STON 117
BENCH )
)
CONTC- (se
608/2 |04.01.20 6136/20 B. N COURT |Order Dtd. CONTE |at
022 |22 o BEHERA 9+ Iyo. 3 |2022-01-03 MPT  |No-
1)
_ (Se
609/2 (04.01.20 SZTgSZO A.K. o |courT |order ptd. at
022 |22 o MISHRA Y+ No. 3 |2022-01-03 No-
1)
CRIMI |(Se
610/2 104.01.20 2;2?520 A.K. 5 ;gURT Order Dtd. NAL  lat
022 |22 MOHANTY 2022-01-04 MISC- |No-
21 25
3 9)
BLAPL- |S COURT (se
611/2 (04.01.20 11447/2 CP.IOUDHUR o. Ilvo Order Dtd. at
022 |22 2022-01-04 No-
021 Y 11 o)

NIC




